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(c) if so, the steps proposed to be
taken by the Central Government to
settle the dispute amicably ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA) : (a) Yes, Sir.

(b} The inter-State boundary in the
area in dispute had been demarcated in
1943 and this boundary had been agreed
to by the State Governments concerned
and accepted by the Government of
India. According to this boundary the
disputed area falls in Andhra Pradesh.
The talks were held with a view to
settling the disputc in. the light of the
factual position but the Chief Minister
of Orissa stated that his Government
could not agree to the 1943 demarca-
tion as final and that the State Govern-
ment would consider referring the
matter to the Supreme Court.

(¢) In view of what has been stated
in part (b), thc question does not arise.
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